
AxI:IrD¥!:NTs 'l'O 'l'IQ: RrmsTM-TION OF 
NEWSPAPERS (CI:NTRAL) RULBS 

The ParJiamentary Secretary to the 
MID.tstrJIo of lBf_tiea aDd JIroadeMt.. 
IDe (SlId A. C. JaslIi): Sir, on behalf 
of Dr. Keskar, I beg to lay on the 
'Table a copy of each of the followinc 
Rules, under sub-section (2) of Sec-
tion 20A of the Press and Registration 
.of Books Act, 1867: 

(i) The registration of News-
papers (Central) Amendment 
Rules, 1960 published in Noti-
fication No. G.S.R. 1959, dated 
the 10th September, 1960. 

(ii) The Registration of N ews-
papers (Central) Amendment 
Rules, 1960 published in Noti-
fication No. G.s.R. 1059, d&.ted 
·the 15th October, 1960. [Placed 
in Lilw4Tl1, See No. LT-23961 
60.] 

NOl"IFICATIONS JSStlED UNDER ESSENTIAL 
Co_ODlTlES ACT AND lNDusTRIBS 
(~T AND REGt1LATION) ACT 

The MiDister of C_ (Shd 
Xa.D\III&"O): I beg to lay on the Table: 

(i) A copy of the Woolen Yarn 
(Production and Distribution 
Control) Order, 1960 publish-
ed in Notification No. S.O. 
2347, dated the 21st Septem~ 
ber, 1960, under sub-section 
(6) of Section 3 of the Essen-
tial Commodities Act, 1955. 
[Placed in Libr4Tl1, See No. 
LT-2399/60.] 

'(il) A copy of Notification No. 
S.O. 2181, dated the 2nd Sep-
tember, 1960 issued under 
Section 15 of the Industries 
(Development and Regula-

tion) Act, 1951. [Placed in 
Libr4Tl1, See No. LT-2340/60.] 

AMBNDMBNTS TO NATIONAL SmPPINa 
BoARD RULEs 

The MinIster of State In the MJDIs-
try of TraDspoft aDd CommPDlc:atIo .. 

(Shri Ba.J BIIIIadar): I beg to lay GIl. 
the Table a copy of each al. the follow-
ing rules under sub-section (3) of Sec-
tion 458 of the Merchant Shipping Act, 
1958:-

(i) The National Shipping Board 
(Amendment) Rules 1960 pub-
lished in Notification No. 
G.S.R. 1111, dated the 24th 
September, 1960; 

(ii) 'DIe Natiooal Shlpping BoaM 
(Second. Amendment) Rules, 

1960 published in Notification 
No. G.S.R. 1242, dated the 
22nd October, 1960. [Placed 
m Ubr4Tl1, See No. LT-240l! 
60.] 

AJmuAL REPORT OF HEAVY ENGINEER-
ING CoRPORATION LTD., COMMENT o. 
TD REPoRT OF KRADx EvALUATION 
CoMMl'l"l'EE, ANNuAL REPoRT OF 
NATIONAL PRoDUCTIVITY COUNCIL AND 

REPoRTs OF TARDT CoMMISSION 

The MiDister of IDdlllltry (Shri 
IlaM.bbai Shah): I beg to lay on the 
Table: 

(i) A copy of the Annual Report 
of the Heavy Engineering 
Corporation Limited for the 
year 1959-60, along with the 
audited accounts and com-
ments of the Comptroller and 
Auditor General thereon, 
under sub-section (l) of Sec-
tion 639 of the Companies Act, 
J956. 

(ii) A copy of the Review by the 
Government of the working 
of the above Company for the 
year 1959-60. [Placed in Lib-
rary, See No. LT-2402/60.J 

(Iii) A copy of the Commen.t of t,he 
Khadi and Village Industries 
Commission on the Report 01 
the KhSdi Evaluation Com~ 
mittee. [Placed in LibraTll, 
See No. LT-2403/60.J 

(iv) A copy 01 the Annual Report 
on the working of the 
National Productivity CouncD 




